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DEFORE THE HON'DLE NATIONAL GREEN TRIDUNAL,
AT: CHENNAI, TAMIL NADU
APPLICATION NO: 221 OF 2015
(Public Interest Litigation)

Petwest
mnm\'oumm
WND.16-4-966, pinakinl Avenue,

Near Appolo Hospital,
e ™ . Petitioner
1. Union of India,

Rep by its Secretary,

Ministry of Environment, Forest and Climate Change,

1l Floor, Prithivi Wing, Indira ParyavaranBhavan,

Jor Bagh, New Delhi-110003
....RESPONdents

& 10 others
INDEX TO TYPED SET
S.L.No DATE ANNEXURE DESCRIPTION OF DOCUMENTS PAGE—1
NO.
1. 31.10.2014 Annex -1 Permission for bore wells — Ground water \
department Government of Andhra 1 f‘-‘-s
Pradesh - .
2. 01.04.2019 Annex - 2 Allocation of 1500 KLD water from \ ._+
Survepalli reservoir — NTR TGP, Irrigation (3 °
Department, Government of Andhra
Pradesh L
3. 10.02.2021 Annex - 3 Request for allotting of 3 MLD water to %-\'a =
DIC Government of Andhra Pradesh

| certified that the copies produced are true copies of the riginal documents

Dated at Chennai on this thé-ﬂi\ay of %021 /

COUNSEL FOR THE RESPONDENT - 10
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GOVERNMENT OF ANDHRA PPADESH
(SROUND“QT ER DEPARTMENT

From To

Sri K.Ramesh Kumar, MSe,, M/s.3F Industries Limited (Formerly
Deputy Director, Food Fats & Fertilizers Ltd.],
Ground Water Department, Sy.No.1604, APIIC-IALA,

Nellore. Epuru 1B Village,

Muthukur Mandal,
SPSR Nellore District
PIN 524 323

r.Re.No Inale Window 4, dated3)-10-2014.
Sir,

Sub:-Ground Water Department, Nellore - Single window programme —
Ground water investigations for M/s. 3F Industries Limited
[Formerly Food Fats & Fertilizers Limited], Pantapalem Village,
Muthukur Mandal, SPSR Nellore District - Detailed ground water
investigation report - Furnished — Regarding.

Ref:-Lr.No.Hg 11/3589/2014, dated 06-08-2014 of the Director,
Ground Water Department, Hyderabad.
--0:--

[ am herewith furnishing the detalled report on ground water surveys
conducted under single window programme in the premises of M/s.3F
Industries Limited [Formerly Food Fats & Fertilizers Limited], Pantapalem
Village, Muthukur Mandal, SPSR Nellore District.

Youyrs faithfully,

i

DEPUTY DIRECTOR

A

~\
Copy submitted to the Director, Ground Water Department, A.P,, Hyderabad
for favour of information.
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REPORT ON GROUND WATER SURVEY CONDUCTED AT
AUs, 3F INDUSTRIES LIMITED [FORMERLY FOOD FATS &
FERTILIZERS LIMITED], PANTAPALEM VILLAGE, MUTHUKUR
MANDAL, SPSR NELLORE DISTRICT.

L]
Introduction:- At the instance of the Director, Ground Water Departmeat,
Hyderabad, Ground Water investigation was conducted at the M/s3F
Industry Premises of 9.74 Acres having survey No.1604, Epur 1B,
Pantapalem Village Muthukur Mandal, SPSR Nellore District on 27-09-2014
under Single window programme. The requirement of water for Industry

purpose is 100 KL/day.

Location:- The arca of 9.74 Acres is located at a distance of 1.5 KM. South
to Pantapalem Village, Muthukur Mandal around the Geo-co-ordinate North
Latitude 14° 15" 31" and East Longitude 80° 04” 13.6™ fall in the survey of
India Toposheet No.66 B/3.

Physiographyv:- The investigated area is covered by coastal Alluvium with
plain topography and gently slope towards East. The mean sca level of the

area is 10 mts.

Drinage:- The investigated area is having parallel drainage and the streams

are joined in Bay of Bengal.

Climate_and Rainfall:- The climate of the area is generally dry and
salubrious and climate classification is semiarid to tropical. The annual
normal rainfall of the mandal is 1216 mm. Most of the rainfall occurs during
the North East monsoon. The maximum and minimum temperatures

recorded in the district is 45°C and 18° C respectively.
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water is suitable for industrial purpose.

GEC Stalus.- The Paptapalem Village,
As per GEC 2008-09 calculation the stage
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r. Based on the integrated survey results the area
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Alrcady tri Filter point constructed

at North Enst corner.

Conclusion & Recommendations:-

with single outlet is functioning successlully in the site
Yield test was conducted in the existing source and caleulated, hence It 18
found that the yield of the :xisting source is 5000 Lph. Hence, it Is

concluded that in addition to existing source another 2 iri Filter points with
< No.2. The

single outlet arc recommended at VES No.l and VE
recommended depth of the Filter points is 12 mts and diameter is 163 mm.
The required 100 KL/day can be drawn from 3 tri Filter points including

existing tri Filter point. \

Al existing source = 5000 Lph x 7 hours = 35,000 Lpd
Expected yield at VES No.l = 5000 Lph x 7 hours = 35,000 Lpd
Expected yield at VES No.2 = 5000 Lph x 6 hours = 30,000 Lpd
Total yicld perday = 1,00,000 Lpd

or 100 KL/day
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Deputy Director
Ground Water Depariment
Nellore

o
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TERMS & CONDITIONS:
1) Mvmmmmunummmmmmﬂedp‘awm
and to the recommended depths.
2) Only the type of vell recommended must be constructed.

3) The welis must be pumped for the recommended numbers of hours/day with
recommendad discharge.
recommended

4) Pumpmgmsmus!beccrducmdby!hepmymanthewcﬂs
and data may be sent to the concerned Deputy Director, Ground Water
Department in the District. 1

5) Observation welis mummumwmmmammmumnmm
water leve!s once 3 month (last week of 3 month) and quallty twice a year (pre 1
aﬂpo'.tmxompmadﬂa'ﬁrmdthcdau.

6) m!-mwrmmm.mmemmmmrmmmmtomcwncrrmd
District Deputy Director, Ground Water Department.

7)TM:M&5Mtthuundwmiyarﬂnmtbnlmchoma"tmic
materials, colour, adour and tueidty harmful to human beings, plants and

animals,

§) The ¢ffuerts before or after treatment must not be ket out Into any surface or
ground water dbodes. As far a1 posstle the water must be recycled.

9) Astficial recharge dnatise ranable of recharging twice the quantum of ground
wates extracted by U plart must ba nstnetad in of on the upstream side of

the plant sreajout side the phart area and must also be progerly maintainad by

tem

1ter Department must be aflowed inspect the wells, |

10) Offiaers of the Ground W
s data wheneweer faund necessary by them,

plont area, recharpl SALLTS
11) The racommendations hekd gond subject fo the normal rainfall conditions and |
stage of Ground Water Department i the ares. i

[2)The Governrmert of APJGWD memrved the fight ta stop the plant from using
grourd welty drvg emerpenoes or wherwreer the plant deviates from the
|

teerms and ConCiont

13) The pavty has o ghven e conuert to the abonve terms and conditions within d |
ek Compisne TegarTing Growneng of tne recomemendations and terms ard '
congitions within o month of recrigt of the regornt/ mcnv}-nm.:m

{
V)
§ ‘\./,‘JIAV— o
DEPUTY DIRECTOR
GROUND WATER DEPARTMENT
NELLORE 1

L AVASIRLTS L NG Wi SR YiEe § CRTTIONE "

‘b‘\“] 14
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Office of the Chief Engineer,
NTRTGP, Tirupati

aceedings No,CF cmrwmwnmmnrUAEEznmnmrlnl Water- 3F Industrie
Limiteds m”nm:n!.m.mw‘

Present: Sy R. Muralinatha Reddy., M.Tech.
) . e ‘L\\ . G ChlcfEnglneer.
DT e S NTRTGP: Tirupayj

Sub:-Water Resluurces Department- Single Desk Policy- M/s 3 F Industries Ltd, Pantapslem Village,
Muthukur Mandal, spsg Nellore District- Establishing factory for manufacturing edible oil and
oleo chemicals Revised allocation of 1500 KLD (19.400 Mcftfyear or 0.0194 TMC/year)
against 670 KLD ( 8,640 Méft/year)ofwater from Survepalll Reservoir for Industrial Purpose

- Permission Accorded{ommunicatlon- Regarding.

\%
\\ Ref: -1, 0.0.Mcmo._No.2772/RcfonnsM2ﬂ,Dl5-!, dt-30.09.2015,
%\\a\ 2.G.0.Ms.No.116, Industries ang Commerce (pa) Department, dtd:-31.08.2017,
\4\ 3.ENC(I)/WRD/V}D Lr.No.ENC(I)/EE/DEE]/AEEZ/IWS(NATEMS SUGAR Pvt Ltd)

Dt:-17.07.2018,

4.ENC(I)WRD/VID Lr.No:ENC(I) /EE/ DEE1/ AEEY/ IWS(3F Industries Ltd)
de:-21.01.2019 communicated vide T/O EndLNo.CEITGPfl‘PT/DW/ EEl/ DEEV/
AEE2/ Industrial Water Supply/ M/s 3F Industries Limited /éj/ Dt:-31.01.2019,

3. SE/IC/NLR,Lr.No.31°19 107 05 2011,

6. T/o. Proceedings No.CE/T GPIT) PT/DWIEEI/DEEI/AEEZ/Indusuial Water- 3F
Industries Limited/ 93 /Date:07.02.2019.

~ 7. ENC(I)/WRD/VID Lr.No:ENC(I) /EE/ DEE1/ AEEY/ IWS(3F Industries Ltd)
dt:-11.03.2019 communicated vide T/0 Endt.No.CE/TGP/TPT/DW/ EEI1/ DEEl/
AEEY/ Industrial Water Supply/ M/s.3F Industrics Limited /2197 Dt:-25.03.2019. -

8. 3 Findustries Ltd letter Dt: 27.03.2019, i

9. SE/IC/NLR,Lt.No.61°67%" D1:30.03.2019,

AT TTYY
Considering the request of the revised proposals of M/s 3 F Industries Ltd, Pantapalem
Village, Muthukur Mandal, SPSR Nellore District for establishing factory vide reference 7th &
9" cited and based on Govt, Memo.No.2772/Reforms/A2/20 L5, dt- 30.09.2015, and in view of

firm's representation vide 8" cited that previously 670 KLD/ yr was furnished for requirement

Lingia Doad Approwl Ral M ; BOCADEII 10604 1
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mistakenly by considering one rofinery division out of thiee divitions for which 1500 KLD/ ye

{x now required, permission it hereby aceorded 1o draw wafer to o maximum of 1560

KLD/year (19.400 McfU per year or 0.0194 TMC/year) against 670 K.LD (8.640 Mcft/ year or

0.00864 TMC /ycar) permitted vide reference 6™ clted from Survepalll reservoir. The agency

chall make their own arrangement for drawl and storage of 19.400 Mcft of water since water

releases may not be avpilable throughout the year.

This water allocation is accorded subject to proportional share of availability of water

and relcases in to canal. Measuring arrangements, cost of construction of OT sluice, pipe lines,

Storage arrangements etc., if any, shall be born by the establishing suthority itself. Release of

water would be done only after fulfilling all the conditions stipulated while giving allocation

and a proper agreement is entered between the industry and Water Resources Department for O
& M as well as realization of royalty from the industry, The wates royalty charges shall be

levied @ Rs.5.50 per 1000 Gallons or at the rates prescribed by the Government from time to
time,

To

%/s. 3 F Industries Ltd,

Pantapalem village,
Muthukur Mandal,
SPSR Nellore District,

Sd/-(Dt:-01.04.2019)

Chief Engineer,
NTR TGP: Tirupati.
tcfll
- é' xa.n\-a)\. )
Deputy Executive ér{gneer (Designs)
, Olo Chief Engineer
R TGP: Tirupati.
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Krishnapatnam Edible Oils Refiners Association

# 203, Dlamend House, Behind Topaz Building, Panjagutta, Hyderabad - 600 082, Talangana
Regn. No 1020/ 2014

Date: 10" February, 2021

To,

The General Manager
District Industries Center
SPSR Nellore.

Sub: Request for allotting 3 MLD water for Edible Oil Industries located in Pantapalem
Panchayat.

Ref : Meeting held on 29" January, 2021 with Edible Oil Industries at Municipal Commissioner
Office, Nellore,

Dear Sir,

We are the manufacturers of edible oils located at Pantapalem panchayat , whichis 40 kilometers
away from Nellore town. We import crude edible oils through Krishnapatnam port and do the
refining and sell the refined oil in packaged and in bulk tankers. For operating our refineries we
do require water for running our boilers, refinery cooling towers top-up, gardening & drinking
purposes. Presently we are purchasing water from outside vendors and running the plants with
great difficulty. As per the meeting conducted on 29 january 2021, we were told that Nellore
Municipality is having surplus water available and is willing to supply potable water for our

i industries through pipe line @ Rs20/KL plus mi nimal maintenance costs. We would like to confirm
that we are very much interested to purchase potable water as per the costs mentioned by you.
Please consider this as a line of confirmation {rom our industries and request you to take up the
project at the earliest on top priority. Present requirement of water is around 3 MLD (million
liters per day) and expected to further increase in near future.

We also would like to bring to your kind notice that, since the laying of pipeline will take time,
You may kindly permit us to take the wuter through the road tankers from your water treatment
plant till such time as the pipeline is laid.
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N“ Lot of the edible oll companles in the cluster:

Krishnapatnnm ldible Oils Refiners Assaciation

# 808 Uamend House, Behind Topar Buidinig v'nnjagu‘u.; Hyderabad 560 082 Telangana

Regn No. 1020/ 2014

L Gemin Edibles Sedats India Private Limited

2. Emaml Agrotech Limited

3. 3f Industries Limited i /7 A

4. Adani Wilmar Limited Unit |

5. Adani Wilmar Limit¢d Unit 1l

6. South India Krishna Oils & Fats Private Limited
7. Santhoshimatha Qils & Fats Private Limited
Thanking you sir,

Yours faithfully,

70807,

/—\\ . s
patnam ;&tyml Association

“{l
.
Authdfized Sighatory

CC : Municipal Commissioner, SPSR Nellore

AW

For Kflispb

e
’\O’)

"’
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